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(d) Efforts are being made to find an
acceptable solution to the outstanding
problems in consultation with the ronsern-ed
parties.
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Evidence Against Police in Punjab

985. SHRI S. MADHAVAN : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether Government's attention has
been drawn to the news-item published in
the daily "The Pioneer" dated 26th March,
1992, Delhi edition under the caption
Evidence- surfaces against police, watery
grave for Punjab militants";

(b) if so. whether Government have en-
quired into the matter and if so, the findings
thereof; and

(c) what action Government have taken in
the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M,, M. JACOB): (a) Yes, Sir.

(b) A case has already been registered
which is under investigation.

(c) Question does not arise.

Autonomous Hill Council for Ladakh

986. SHRIMATI CHANDRIKA ABHI
NANDAN JAIN : Will- the Minister
of HOME AFFAIRS be pleased to refer
to the reply to Started question 120 given
in Rajya Sabha on the 4th November, 1991
and state :

(a) whether Government have decided to
establish an autonomous hill Council for
Ladakh region;

(b) if so, the details thereof; and

(c) by when it would be set up, what
powers it would enjoy and in what manner?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (c) In April
1992, the Home Minister met the
representatives of both the districts
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of Ladakh region including the Ladakh
Buddhist Association to evolve a common
approach in solving their problems and in the
context of the demand of Ladakh Buddhist
Association for an autonomous District Hill
Council. It was followed by an official level
meeting in which some representatives sought
to defer the discussions for enabling them to
further discuss the matter internally. It was
therefore decided in consultation with the
representatives of both the districts to hold
further discussions in the 3rd week of May,
1992.

In the meeting, the representatives of Leh
and Kargil agreed on the importance and
urgent necessity for maintaining communal
harmony and for interaction to achieve it.
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Racing in the Country

988. SHRI DHULESHWAR MEENA: Will
the Minister of HOME AFFAIRS be pleased
to slate :

(a) whether Government have at any stage
conducted any study regarding racing in the
country;

(b) if so the findings thereof; and if not, the
reasons therefor;

(c) what steps are proposed to be taken to
attain uniformity in this sphere ;

(d) whether Government have, at any stage,
also considered the desirability of setting up of
a National Commission to inquire into and
examine every aspect of racing in the country,
and the creation of a statutory body like the
TURF Authority of India; and

(e) if not, whether Government would
consider the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) to (c) The Central
Government have not conducted any study on
the subject. 'Racing' falls under the purview of
"Betting



